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Import of Polyester Filament Yarn

*253. SHRI A . MURUGESAN:
DR. LAXMINARAYAN 

PANDEYA-

Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION be pleased to state-

(a) the policy regarding import ot 
Polyester filament Yarn and the 
reasons for change in policy effected 
from time to time during the last 
twelve months;

<b) the number and names of big 
business houses who have been allow­
ed to import, and the quantity and 
value permitted to be imported; and

( .') the extent to which small sca4e 
Industries have been affected by t-he 
new policy?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION (SHRI ARIF BEG): (a) A state­
ment is laid on the Table of the House 
iPlaced m Library See No. LT-1766/ 
78]

(b) Under the general policy for 
Registered Exporters, holders of im­
port replenisment licences who were 
eligible to import this material direct­
ly. are not required to obtain the prior 
permission or any endorsement on their 
licences from the Licensing authority 
Hence details are not available. During 
the period from 22nd August, 1977, 
to 2nd September 1977, Export Houses 
and eligible manufacturers could also 
import the material on their own.

(c) The new policy has not adver­
sely affected the small scale industries.

Aircraft In IAC and AI Fleets

*254. SHRI C. N. VISWANATHAIfc 
SHRI A . BALA PAJANOR:

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to lay »  
statement showing:

(a) the number, value and types of 
aircraft purchased and added to the 
fleet of I.A.C. and Air India during 
the last twelve months and similar de­
tails for those to be purchased durinsc 
coming year;

(b) whether the proposal of former 
Government to purchase VIP Boeings 
was rescinded at first by present Gov­
ernment and revived later, and

( o  if so, the reasons therefor with 
full facts of the case’

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURSHOTTAM KAUSHIK): (a) to
(c). Indian Airlines purchased 3 ad­
ditional Boeing 737 aircraft at a price 
of US 8 01 million per aircraft 
(approximately Rs 7.2 crores exclud­
ing Customs Duty) during 1977 for 
addition to their fleet Air-India placed 
orders during 1977 for 2 Boeing-747 
aircraft and the first of these two cost­
ing US $35,605 million including the 
cost of airframe, installed engine* 
and master change*?, was delivered in 
February, 1978. The second Boeing 
747 aircraft is expected to be devilered 
in July, 1978 and the estimated eos>» 
of aricral't including airtrame and in­
stalled engins is US $39 715 million. The 
provision for buyer furnished equip­
ment fitted/to be fitted on these two 
aircraft is estimated at US $1,700 mil­
lion and US $1,870 million respec­
tively. During 1978, Indian Airlines 
propose to purchase two additional 
A300B2 Airbus Aircraft. Proposal lor 
this is still under the consideration of 
Government. Air-India are consider­
ing placement of an order for one 
Boeing-747 aircraft in lieu of the one 
lost in the accident on 1st January, 
1978, the cost of which has not yet 
been finalised.

The proposal of former Government 
to purchase Boeing aircraft for VIPs




